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(•) The Stale Gowemmenllooka mget- 
ho w*h the lapmenlaliww ol CARE end 
Stale Food Tianaport Goiparalions to en- 
si— thewgularaupplyofloodandtoilieain-
wiB inB lUnCIIOflinQ Ol mBSB anyBnwaOl

RaiMnjr ia niaking amngemwils to take up

TWm w m t S I m w  m ■-----8-------- j i l r u f c i ---------------a*-------------■I no posiuofi B Dwny CKXUf inoniDraQ. 

IBigSsU

Owarbrldge at Thuppur in Tamlnadu

1865. SHRI C.K. KUPPUSWAMY: Vrai 
the MMatar of RAILWAYS be pleaaed to

BoMb Eiploaian alKalym  Station^

186&

(a) the number of approved projeds for 
tfie oonstniction of rainny oweibridgas 
pendmg wMi the Government;

(b) the mmiber of ptojede to be exe­
cuted during ttie current year;

(c)whothertheplBnfortheconBtniclion 
of a railway over-bri^ at Tm4>pur in Coim-
Doiuffo uRHiiu IS aiso ponaviQ lor ioii0t ana

(d) V so, the action taicen thereon?

THE MMiSTER OF STATE M THE 
MINISTRY OF RAILWAYS (SHRI MAL- 
UKARJUN): (a). There are 156 approved 
ptojects of Road overAmder bridges in re­
placement of busy level crossings, they are 
in diferent stages of planning and construo- 
tioa

(b) 18 Such Road ovwAmder bridges 
are K k^ to be completed during the cunrent 
financial year.

(c) and (d) Plans and estimate for con­
struction of an over-bridge at Tmippur have 
beenfinaised. The wnric is to be owned out 
on *Deposltflrms’farthe State Government, 
who have made part deposit Southern

SHRISHARAODIGHE: 
SHRI GOVMDRAO NKAM: 
SHRI RAM KAPSE:

W l the MMster of RALWAYS be 
pleased to stala:

(a)thenumberofperaonskledinBomb- 
exptoekm at Kalyan Statfon (Bombiqr);

(b) the amount of compensation given 
to the next of kin of those kled in this bomb 
exptoakMi;

(c) whether any Inquinr has been insti­
tuted into this accMwit; and

(d) if so, the details thereof and the 
slaps proposed to be taken by the Govem- 
merrt tor safety of passengers?

THE MMISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI MAL- 
UKARJUN): (a) 12 persons were kiled in 
bomb expioskxi at Kaiyan Statton.

(b) An amount of Rs5,00(V-has aheady 
been paki to next of the kki of each of 11 
deceased persons. In one case next of kin 
has not accepted the payment so far.

(c) and (d) Government Raiways Po- 
ice, Kalyan have registered a case whch is 
under investigatkm.

The mantenance of law and order on 
the Rtdhinys is the reaponsbily of the State 
Government However, the traveling public 
are being warned in the affected arees 
through pubHcaddress system, TV., posters
anfl aHwattieamftfit nnf fnffMir>h
orhandto^suspictausofajeclandtoraport
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itautttollwPOlixffMwayStalf. CoadiM 
of passongor trains aiB thotDUohlychsCkod 
biiora thoy are pisosd it  ths plrtfoims. 
rianaoni cnscK cn pnsMngois im yiiy  b 
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Diract Train BatWMn Hiridwar and

1867.SHRICH»IMAYANANDSWAMI: 
WnthaMMstorof RAILWAYS baplaasadto 
state:

(a)whatharthaGovammantprapo8ato
-----------------flimfi frabt ■------■«-------------11 nrlriiatnrH H iu o u o B  a f iy  a ir B c iira in  d s iw o o ii n a n a w a r  

and Alahabad under Noithem Railway; and

(b) if so, whan?.

THE MiNISTER OF STATE IN THE 
MINISTRY OF RAILWAYS <SHRI MAL- 
LICARJUN): (a) and (b). 4113M114 Link 
Express running in oonjundton with 4163/ 
4164 Sangam Express piDvides a direct 
sanrice batwaan Haridwar and Alahibad. 
Presently there is no proposal to intnoduoaa 
new train batwmen Haridwar and Allahabad.

IBvtshI

Rapraaantatiomof C.CLKS. Pharim- 
cMsAaaodation

1868. SHRICHANDRESH PATEL: WiH 
the Minister of HEALTH AND FAMLY 
WELFARE be pleased to state:

(a) whether the Government have re­
ceived representations from C.G.H.S. phar­
macists Association during the last three 
yeare;

andlha action Wwnorpiapoaadto betaken 
tharaon?

THE MMiSTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMLY 
WELFARE (SHRMATIDJC THARA OEVl 
SDDHARTHA): (a).Yas. Sir.

(b) The raoognMon of OGHS Pharma­
cists Assodatton of India was rafanad to 
Dapartmart of Personnel and Trakiing who 
ham bifimalad that they are raviskig the 
gukMkies in connection with recognition of 
aaaodatkma. This issue wil be consMered 
after DapartnMnt of Personnel and Trakiing 
has ravisad the guMaUnes.

As regards demands for promotkmal 
avenues raised by the Association, they are 
bahgatcamkMd'intheMktistty. Selection 
grade to elgUe pharmadsts has akeady 
boon granted.

ShramliVidyapaMh

1668. SHRIAFUUN SINGH 
YADAV:

SHRIJEEWAN SHATOyiA:

Wil «ie Mkiister of HUMAN RE- 
SOUECE DEVELOPMENT be pleased to 
state:

(a) the details of the courses conducted 
by the Shramk Vkiyapeeth and ttie category 
of persons benefited by it;

(b) whMherthe Government propose to 
expe^ it to bring the persons from mkfcile 
ckBS ki ite purview;

(c) If so, the details thereof;

(d) whetiier ttie necessary facffities/kh 
frastnicture have been pravMed to al tite 
Shramk Vkiyapeettts;

(b) «  so, tiie details of their demands (e) if so. the details thereof; and


